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REFERENCE TO  A  PRIOR PERMIS-
SION OF THE CHAIR FOR RAISING 
MATTERS FOR SPECIAL MENTION 
SHRI SANAT KUMAR RAHA (West 

Bengal): Sir, I am on a point of order. Sir, I 
came to your chamber at 10-30 A.M. today 
to raise a new issue in the House which was 
not discussed earlier. It related to the Wage 
Guideline Committee which had been set up 
by the Government of India in connection 
with ttie wage revisions of the electrical 
workers in different States. Sir, I was not 
permitted to raise this issue. I do not know 
what procedure is being followed in these 
matters. I would like to know the procedure. 
What are the subjects about which 
permission can be granted ? 

MR. CHAIRMAN: It depends upon the 
Chair's discretion and the importance of the 
subject. Therefore, that cannot be   discus*^d  
he*» 

REQUEST FOR A GENERAL DISCUS-
SION    ON    MATTERS   OF   PUBLIC 
IMPORTANCE    AND FAMINE    CON-
DITIONS 

MR. CHAIRMAN:  I will examine it. 

REFERENCE  TO   SCARCITY  CONDI-
TIONS PREVAILING IN ORISSA ON 

ACCOUNT      OF      DROUGHT      AND 
FLOODS 

SHRI L. MAHAPATRO (Orissa): Sir, the 
situation caused in Orissa by drought,   floods    
and food scarcity   is 
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harrowing and agonising. The heart-
rendering news of grim food situation partly 
created by the Government and partly due to 
natural calamities has shown a steep rise in 
the number of beggars in the State who rush 
from the affected rural areas to the cities. All 
the 13 districts are hit by drought and 
Ganjam district is leading in them. The 
situation is unbearable. People have started to 
die of starvation. Four districts are also 
affected by floods and 80 lakhs of people out 
of 200 lakhs are seriously affected. The price 
of rice has risen from Rs. 1.40 to Rs. 3.50 in 
a week's time. This is the highest ever price 
in the living memory of Orissa people. These 
calamities have brought in thousands of 
beggars from villages to cities. 

Sir, I have with me the photographs which 
are published in the Indian Express of the 4th 
and the 5th. Here is a child who has been 
deserted by the mother. And, here is the 
photograph of so many ladies coming on the 
streets of Bhubaneshwar city for begging. 
One of them died of starvation in front of a 
ration shop. This is the thing which has come 
out in the Patriot of the 7th September. Now, 
you know the conditions in Orissa, Sir. You 
were there for a pretty long time. People of 
Orissa are used to many a misery but never 
they have faced such a situation of exorbitant 
price rise and non-availability. Traders and 
rich farmers go on (fattening themselves on 
people's misery. 

Now, Sir, when this is the situation, 
certainly it will be in the interests of every 
one that such an alarming situation and 
appalling situation has to be met with a 
determined effort by all persons from all 
walks of life. But, what is happening, Sir, in 
the mean time ? You know, Sir, that there 
has been a reversal of the food policy of the 
Government of Orissa whereby these 
business people and rich f&rmers have been 
allowed a free hand to hoard. 

How this hoarding can be stopped when a 
large number of C.P.I., A.I.SF. and A.I.Y.F. 
volunteers who were protesting against this 
hoarding and campaigning for de-hoarding 
drives were got arrested and sent to jails. Not 
only that, in jails they have been very badly 
been beaten up. Sir, here is the case of 
spiralling price rise of food articles. 

MR. CHAIRMAN: Now, please finish. 

SHRI L. MAHAPATRA: Not only that, 
they have ransacked the house of the District 
Secretary of the Communist Party. I do not 
know for what purpose. This is something 
harrowing. For what purpose have they done 
this ? Over and above this, you know, Orissa 
is the State with a surplus of about 12 lakh 
tonnes of rice but the State Government has 
procured only 2.2 lakh tonnes this year. In 
contrast to this gloating over success in 
procurement, what wheat quota are you able 
to supply at ration ? It is one kilogram and in 
the cities only l/4th of the rations are 
supplied at intervals. 

May I suggest to the Government of India 
who have not given even a paisa to the State, 
who have not taken the matter seriously... 

MR. CHAIRMAN: It is all right now. 

SHRI L. MAHAPATRO: Declare Orissa a 
famine-striken State. The Central 
Government should release at least a half of 
the amount of the projects sanctioned for the 
Fifth Plan for the State forthwith so that 
employment opportunities could be created 
for the agricultural labour and others. Help 
dehoarding campaigns, put dehoarded stocks 
under citizen's Committee, and stop police 
repression against dehoar-ders. Relief to the 
extent of at least Rs. 25 crores be given to 
the State. Public distribution system should 
function properly and adequate rations be 
provided to the fair price shops. 

MR. CHAIRMAN: Yes, Mr. Shyam-lal 
Gupta—personal explanation. 
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SHRI BRAHMANANDA PANDA , 
(Orissa): I am taking your permission. ; I   
also  hail  from  Orissa. 

MR. CHAIRMAN:   No, no. 

SHRI BRAHMANANDA PANDA: I 
want to make some points clear. There are 
two opinions. No doubt we are facing an 
unprecedented drought situation but there 
are certain things which both the Members 
could not make clear. I want to clear those 
points and you give  me only  five  
minutes for  that. 

MR.  CHAIRMAN:   No, no.  . 

SHRI BRAHMANANDA PANDA: 
There is also the other side of it. On the 
7th my friend Shri Prakash Vir Shastri and 
today also Shri Rabi Ray referred to it but 
there is also a story on the other side. You 
must give the time, I came to you for 
permission ... 

MR. CHAIRMAN! But you can come 
to me  again. 

SHRI BRAHMANANDA PANDA: I 
appeal to you to allow me to clear my 
points. 

SHRI MONORANJAN ROY (West 
Bengal): If you are happy to starve the 
people to death you can do that. 

(Interruptions) 

SHRI BRAHMANANDA PANDA: 
What   about me ? 

MR. CHAIRMAN: If I allow five 
minutes to you, after every special mention 
I will have to give five minutes to the other 
person. 

SHRI BRAHMANANDA PANDA: 
What I say today this thing will go to press 
but the situation prevailing in Orissa is not 
that what they say. 

MR. CHAIRMAN: That is all right. 
Yes, Mr. Shyamlal Gupta. 

PERSONAL EXPLANATION BY SHRI 
SHYAMLAL GUPTA 

 
[Mr. Deputy Chairman  in the Chair] 

MR.    DEPUTY   CHAIRMAN:    You 
read out the statement. 

 

MR. DEPUTY CHAIRMAN: Please 
take your seat. 

Yes, you said that you have got a 
statement which you wanted to make in the 
House. You please read it out. In whichever 
language you want, you read it out. 

 


